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Ref.No.: G000826 /O.A. No. 442/2023

To,

The Registrar,

Hon'ble National Green Tribunal,

Copernicus Marg,
New Delhi.
E-mail-judicial-ngt@gov.in

Date: 27.10.2023

Subject: Submission of Joint Committee factual report in compliance of directions
issued by Hon'ble NGT vide order dated 24.07.2023 in O.A. No. 442/2023

Pankaj Srivastava V/s Birla Carbon India Private Limited & Ors.

Sir,

In Compliance of Hon'ble NGT order dated 24.07.2023 in the matter of O.A. No.
442/2023 Pankaj Srivastava V/s Birla Carbon India Private Limited & Ors., the Joint
Committee factual report is being filed herewith.

It is requested that the aforesaid Joint Committee factual report may be
presented before the Hon'ble Tribunal for kind consideration.

Encl.: As above.

Endt. No. & date as above.
Copy to:-

Yours faithfully,
RAMESH Digitally signed

by RAMESH

KUMAR  KUMARSINGH
Date: 2023.10.27

SINGH 15:07:00 +05'30"
(R.K. Singh)
Regional Officer
Sonbhadra.

1. Chief Environmental Officer (Circle-2), U.P. Pollution Control Board, Lucknow
for kind information & necessary action please.

2. Shri Pradeep Kumar Mishra, Advocate, R/o. B-235, Sector -19, NOIDA (U.P.) for
kind information & necessary action please.

Regional Officer
Sonbhadra.

AT : AHH G 162, SR AEd (Fde avet Bea)
JECHI, HE—231216

-3 : rosonbhadra@uppchb.in

Office: House No. 162, Uttar Mohal (Near Chandi Hotel)
Robertsganj, Sonbhadra-231216

E-mail: rosonbhadra@uppcb.in
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Joint Committee Report in reference to Hon'ble NGT order in the
matter of Original Application No. 442/2023, Pankaj Srivastava

Versus Birla Carbon India Private Limited

1. Hon'ble NGT has constituted a joint committee vide its Order dated
24.07.2023 in Original Application No. 442/2023, Pankaj Srivastava Versus
Birla Carbon India Private Limited. The operative part of the order is as

follows: -

n

....... 3.. Grievance A substantial issue of environment has been
raised. In view of the facts narrated above we constitute a committee
consisting of Collector, Renukoot, Uttar Pradesh and One
representative from State Pollution Control Board. The Committee is
directed to visit the site and submit a factual and action taken report
within four weeks by e-mail at judicialngt@gov.in preferably in the
form of searchable PDF/OCR Support PDF and not in the form of
Image PDF. The Report should clearly provide compliance status with
respect to CTO granted on 30.01.2019 and with respect to additional
manufacturing processes. The Report shall further provide ambient air
quality data around the industry and trends of ambient air quality as
per established National Air Quality Monitoring Program (NAMP)

station, if operated.

2. For the compliance of Hon'ble NGT directives, following members have
been nominated by the concerned departments: -
a. Shri Suresh Rai, SDM, Dudhi, Sonbhadra.
b. Shri Ramesh Kumar Singh, Regional Officer, UPPCB, Sonebhadra.

\/ i
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. The Committee conducted the field visit of M/s Birla Carbon India Private

Limited, Renukoot, Sonbhadra to review the status of compliance and air

pollution control devices installed by the unit.

. The following matter raised by the applicant through their application:-

4. The unitis running without any consent from UPPCB.

4.2. The unit has not taken consent for 06 nos. of Reactor, Vent Scrubber
Stacks and 2 nos. Main Bag Filter Stacks.

4.3. The unit has not disclosed height of 6 nos. Reactor Vent Scrubbers
Stacks and 2 nos. Main Bag Filter Stacks for consent.

4.4, Reactor, Vent Scrubber and Main Bag Filter Stack is used during plant
shutdown and also contain un-burnt carbon monoxide.

. The unit is engaged to produce Carbon Black as product by using Carbon

Black Feed Stock (CBFS), Molasses.

. The unit has valid consents under Air (Prevention and Control of Pollution)

Act, 1981 (as amended) from UPPCB vide its Ref No. 37060/UPPCB/

Sonebhadra(UPPCBRO)/CTO/air/Sonbhadra/2018 dated 30.01.2019

(Annexed). The consented production capacity of Carbon Black-6100

MT/Month and by-product Electricity Generation-15 MW & Steam

Generation-46000 MT/Month.

. The unit have installed 02 nos. of Boiler, 02 nos. of Rotary Dryers and 02

nos. of Purge Gas Filters as Air Pollution sources. The another source of Air

Pollution was found situated 02 nos. of D.G. Sets having capacity 2250 KVA

and 1250 KVA. The details of Air pollution sources and control Devices are

as follows:- zt“
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The unit has provided a stack of 75 Mtrs height to control the Gaseous
emission generated from the Boiler of 31 TPH Steam Generation

Capacity.

.The unit has also provided a stack of 82 Mtrs. height to control the

Gaseous emission generated from the Boiler of 55 TPH Steam
Generation Capacity. The height of both stacks are mentioned from

ground level.

. The unit has also provided a stack of 45.5 Mtrs. height to control the

Flue Gas emitted from Rotary Dryer line-01 and a stack of 50.5 Mtrs.
height to control the Flue Gas emitted from Rotary Dryer line-02. The

height of both stacks are mentioned from ground level.

7.4.The unit has installed 2 nos. of Purge Gas Filters for separation of un-

73,

pelletized carbon black and drying gas generated from rotary dryer.
Carbon black is collected in the surge tank through the purge gas filter
and the gaseous emission is discharged into the atmosphere through
the chimney. Each chimney with purge gas filter is installed
approximately 36 meters and 42.25 meters high from the ground level
respectively to control gaseous emissions.

The unit has installed 02 lines namely: Line-1 for hard Black Reactor and
Line-2 for soft Black Reactors. Each line have installed three reactors.
The unit has also provided Main Bag Filters for both line separately,
which is a process equipment used for separation of carbon black. The

unit informed that 3444 Bags are installed in each Main Bag Filter.
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7.6.To bring down the temperature of gas which emitted from reactors
Line-01 and Line-02, a quench Tower has provided by the unit. The unit
has also provided vent scrubber on each reactors nearby of quench
tower. Thus, 06 Vent Scrubbers with the respect to the 06 reactors
installed. During running of plant/production, all Vents are found
closed. Each Vent Scrubbers are used only during shutdown or off
production to bring down the temperature of reactors.

7.7. The unit has also provided each stacks with acoustic enclosures on both
D.G. Sets. The height of stacks was found as per norms prescribed by
the Board.

8. The Consented Air Pollution source and control devices details are

mentioned in CTO issued on 30.01.2019 by SPCB as follows:-

Air Pollution Source Details

S. | AirPollution | Type of Fuel | Stack No. | Parameters Height
No. Source
1 Boiler-31 TPH Off Gas 01 Particulate | 75 meter high stack
Matter from ground level.
2. | Boiler- 55 TPH Off Gas 02 Particulate | 82 meter high stack
Matter from ground level.
3. | Dryer-1 Off Gas 03 Particulate | 45.5 meter high stack
Matter from ground level.
4. | Dryer-1 Off Gas 04 Particulate | 50.5 meter high stack
Matter from ground level.
5 | Purge Gas 05 & 06 | Particulate | 36 meter and 42.25
Filter-02 Nos _ Matter meter high stack from
ground level with Bag
filters.
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6. | D.G. Set-2250 HSD 07 Particulate | 30 meter high stack with
KVA Matter acoustic enclosure.

7. | D.G. Set-1250 HSD 08 Particulate | 20 meter high stack with
KVA Matter acoustic enclosure.

8. Reactor- 03 Particulate | Went scrubber installed
Nos.X 2 Matter on each reactor and one

- - bag filter is installed on
each 03 reactors.
9. The committee found approximately 15 Mtrs. height of each vent scrubbers

10.

11.

connected with each reactor. This height of vent scrubber was mentioned in
previous CTO issued by SPCB vide Ref.No 51/C-2/Sahamti(Vaayu) Aadesh/
1769/2017 dated 12.04.2017 (Annexed). As per SPCB record, it is not
mentioned in valid CTO due to missing Consent in application submitted by
the applicant.

The unit has also provided Online Continuous Emission Monitoring System
(OCEMS) for continuous monitoring of emission emitted from both Bailer,
both dryers and both purge Gas Filter. The unit has presented Emission
Quality data of OCEMS during last week, which is annexed. As per data
particulate matter are found within limit.

The unit has presented monitoring report of the Gaseous emissions before
the committee during visit. As per the monitoring report, gaseous sample
collected and analyzed by M/s. Envirochem Research & Test Labs Pvt. Ltd.,
HIG-79, Sector-E, Aliganj, Lucknow-226024 and the value of particulate

matter was found within limit. (copy of report as annexed).
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. The unit has presented Ambient Air Monitoring Report. This monitoring was
carried on month Sept., 2023 by M/s. Envirochem Research & Test Labs Pvt.
Ltd., HIG-79, Sector-E, Aliganj, Lucknow-226024. Monitoring Report

attached as Annexure. Ambient Air Quality as per monitoring report found

as below:-
Sl. Parameters Standard Analyzed Value
No. (Industrial Area)
1 PMo 100 |_jg/m3 63.9
2 PMzs 60 pg/m? 27.1
3 SO, 80 pg/m? Tl
4 NO, 80 Ug/m3 22.7
5 Ozone (O3) 180 pg/m? 16.0
6 Lead (Pb) 1.0 l_]g/m3 N.D.
7 Carbon Monoxide 04 mg/m? 0.48
(CO)
8 Ammonia (NHs) 400 pg/m? 8.5
9 Benzene (CgHg) 05 pg/m? N.D.
10 Benzo Pyrene (BaP) 01 ng/m? N.D.
1 Arsenic (As) 06 ng/m’ N.D.
12 Nickel (Ni) 20 ng/m? N.D.

Above Parameters were found within permissible limit as per report dated

22.09.2073.

\
| N
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13. The committee asked for analysis report of Gaseous emission emitted from
Vent Scrubber during shutdown or off-production. The unit replied that
such type of monitoring has not done by approved Lab till now but further

in future they will analyze and submit report to SPCB.

Recommendations:

i) The unit needs to monitor the gaseous emission emitted from Vent
Scrubbers during process shutdown/off production each year.

i)~ The unit shall inform about next process shutdown/off production to UPPCB
and UPPCB needs to monitor to ensure the gaseous emission emitted from
Vent Scrubbers.

i) The unit shall install sampling platform and Port hole on each vent scrubbers.

iv) In case of any violation found according to the analysis report, the UPPCB
shall initiated action about to impose the Environment Compensation for
defaulting days.

v)  The unit shall install automatic monitoring system on vent scrubbers for

monitoring of gaseous emission emitted during shutdown.

fb
\/u\\"\q’ :
* Y 10-23
(RK. Singh) stres i)
Regional Officer SDM, Duddhi,
U.P. Pollution Control Board, Sonbhadra
Sonbhadra

Page 7 of 7




139

Index of Annexures

S. Description Page No.

No.

1. | Copy of Consent dated 30.01.2019 issued by 01-04
UPPCB

2. | Copy of Consent dated 12.04.2017 issued by 05-08
UPPCB

3. | Emission Quality data of OCEMS (Online 09-10
Continuous Emission Monitoring System)

4. | Monitoring report of the Gaseous Emissions 11-18
(Source Emission Monitoring report) sample
dated 22.09.2023 & 06.06.2023

5. | Ambient Air quality monitoring report dated 19-22
22.09.2023 carried out by M/s Envirochem
Research & Test lab, Lucknow

6. | Photographs of Stacks during inspection 23
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L 4
CONSENT ORDER

Ref No. - Dated : 30/01/2019
37060/UPPCB/Sonebhadra(UPPCBRO)/CTO/air/SONBHADRA/2018

To,
Shri SHYAM RATHI
M/s BIRLA CARBON INDIA PRIVATE LIMITED
Birla Carbon India Private Limited, SONBHADRA,231217
SONBHADRA
Sub : Consent under section 21/22 of the Air (Prevention and control of Pollution) Act, 1981 (as amended)
to M/s. BIRLA CARBON INDIA PRIVATE LIMITED
Reference Application No. 3456925 Dated : 30/01/2019
1. With reference to the application for consent for emission of air pollutants from the plant of M/s

BIRLA CARBON INDIA PRIVATE LIMITED. under Air Act 1981. It is being authorised for said
emissions, as per the standards, in environment, by the Board as per enclosed conditions .

2. This consent is valid for the period from 01/01/2019 to 31/12/2023 .

3 Inspite of the conditions and provisions mentioned in this consent order UP Pollution Control Board
reserves its right and powers to reconsider/amend any or all conditions under section 21 (6) of the
Air (Previntion and Controt of Pollution) Act, 1981 as amended.

This consent is being issued with the permission of competent authority .

For and on behalf of U.P. Pollution Control Board
TANZAR ULLAH KHAN g5t isorso 1rer sos30
Chief Environmental Officer (circle-2)

Enclosed : As above
(condition of consent):

Copy to:  Regional Officer, U.P. Pollution Control Board, Sonbhadra with the direction to send the

compliance report of consent conditions on quarterly basis.
TANZAR ULLAH KHAN o350 5050 rses0 osse
Chief Environmental Officer (circle-2)
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U.P. Pollutﬂn‘401trol Board

CONDITIONS OF CONSENT

Dated : 30/01/2019

1 This consent is valid only for the approved production capacity of Carbon Black -6100 MT/Month
and By product Electricity Generation-15 MW & Steam Generation-46000 MT/Month.

2(a) . The maximum rate of emission of flue gas should not be more than the emission norms for the

stacks.
Air Pollution Source Details
S.No Air Polution | Type of Fuel Stack No. Parameters Height
Source
1 Boiler-31 TPH|  Off Gas 01 Particulate | 75 meter high
Matter stack from
ground level.
2 Boiler- 55 Off Gas 02 Particulate | 82 meter high
TPH Matter stack from
ground level.
3 Dryer-1 Off Gas 03 Particulate 45.5 meter
Matter high stack
from ground
level.
4 Dryer-2 Off Gas 04 Particulate 50.5 meter
Matter high stack
from ground
level.
b Purge Gas - 05 & 06 Particulate | 36 meter and
Filter-02 Nos Matter 42.25 meter
high stacks
from ground
level with Bag
filters
6 D.G. Set- HSD 07 Particulate |30 meter high
2250 KVA Matter stack with
acoustic
enclosure.
F§ D.G. Set- HSD 08 Particulate |20 meter high
1250 KVA Matter stack with
acoustic
enclosure.
8 Reactor- 03 o - Particulate Went
Nos.X 2 Matter scrubber
installed on
each reactor
and one bag
filter is
installed on
each 03
reactors

2(b) . The emissions by various stacks into the environment should be as per the norms of the Board .
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4 AN
Emissionl(ﬁlllﬁ Details Detail
S.No Stack No Parameter Standard
1 01 Particulate Matter 150 mg/Nm3
2 02 Particulate Matter 150 mg/Nm3
3 07 Particulate Matter less or equal to 0.2
gm/Kw per hour
4 08 Particulate Matter less or equal to 0.2
agm/Kw per hour
5 03 Particulate Matter As per EP Rules
1986
6 04 Particulate Matter As per EP Rules
1986
7 05 Particulate Matter As per EP Rules
1986
8 06 Particulate Matter As per EP Rules
1986

Quantity of other pollutants should also be as per the norms prescribed by the Board/MOEF & CC/or
otherwise mandatory .

The equipment for air pollution control system and monitoring ,as proposed by the industry and
approved by the Board should be installed in their premises itself .

The modification or installation in the existing pollution control equipments should be done only by
prior approval of Board .

The operation of air pollution control system and maintenance be done in such a way that the
quantity of pollutants should be in accordance with the standards prescribed by the Board/MoEF &
CC/or otherwise mandatory .

Unit should do provisions for fugitive emissions chimney/stack as per the norms of the Board/MOEF
& CC/or otherwise mandatory .

The unit should submit the stack emissions monitoring report within one month from issuance of
consent order along with the point wise compliance report of the consent order . Further quarterly
monitering report should be submitted .

Specific Conditions:
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1. This consent of M/s Birla Carbon India I;I/l4c301d Name- SKI Carbon Black India Pvt. Ltd.)
Unit-Renukoot, Murdhwa, Renukoot, Sonbhadra is valid for production of Carbon Black -6100
MT/Month and By product Electricity Generation-15 MW & Steam Generation-46000 MT/Month
using raw material Carbon Black Feed Stock, LHSL/LDO, Potassium Nitrate, Molasses etc.

2. Industry shall operate and maintain installed APCS effectively and continuously to achieve the
standards prescribed under E(P) Rules, 1986. Industry shall submit the stack monitoring / Ambient
air monitoring reports of approved laboratory on quarterly basis to the Board.

3. Industry shall comply with the provisions of Hazardous and Other waste (Management & Trans
boundary Movement) Rules 2016 and shall submit details of Hazardous waste disposal in Form-10.
4. Solid waste shall be disposed in such manner, so that no water, air and soil pollution takes place.
5. Industry shall operate and maintain installed Online Continuous Emission Monitoring System
effectively and transmit data to CPCB server. Industry shall also calibrate installed OCEMS from
recognized agency on six monthly basis.

6. Industry shall develop and maintain green belt as per the guidelines issued by the Board vide
office order dated 16/02/2018, which is available on Board's Website- www.uppcb.com."

7. Industry shall maintain a nursery of minimum 100 new plants within the premises with protection
measures for ensuring their survival.

8. Industry shall comply with the provisions of Public Liability Insurance Act, 1991.

9. Industry shall submit the copy of Onsite emergency plan approved by the competent authority
within 01 month.

10. Industry shall submit environmental statement in prescribed format as per rule 14 of Environment
(Protection) Act, 1986.

11. Industry will have to deposit the revised fee whenever it is notified.

12. Industry shall abide by directions given by Hon'ble Court, Central Pollution Control Board and
UPPCB for protection and safe guard of environment from time to time.

13. Industry shall comply with the directions issued under Singrauli Action Plan in time bound
manner.

14. Industry shall comply with the recommendations of Core Committee, constituted by Hon'ble
NGT.

15. Industry shall comply with the relevant provisions of Environmental Laws.

16. In case of closure directions under section-5 of E(P) Act, 1986 issued by CPCB, this consent will
be automatically suspended during the closure period, and will be automatically reinstated with
specific conditions as per CPCB revocation orders.

Issued with the permission of competent authority .
For and on behalf of U.P. Pollution Control Board .
TANZAR ULLAH KHAN B2t aier s
Chief Environmental Officer (circle-2)
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Station Name B:::ﬂﬁ:::::“ St3°k_5'__.P"f99
_ Boiler 1 Gas Filter-1
i
Name (mg/Nm3) (mg/Nm3)
2?'21:362:853 20.32 17.13 14.29 18.05 13.51 37.09
23;362:833 20.33 17.6 1164 | 17.25 9.62 38.1
23;1:362:333 20.13 17.63 1012 | 16.47 7.57 36.89
2251:862:833 19.94 17.47 9.98 16.15 7.55 35.86
2;};862:833 19.96 17.18 11.02 | 16.53 9.04 34.97
2:;86%853 20.2 17.22 1439 | 17.58 14.15 34.36
2:;36%853 20.16 16.59 1287 | 17.45 13.33 33.18
232862:533 20.29 17.09 11.9 17.31 10.61 375
23;1:352:833 20.25 17.65 1066 | 16.96 7.89 38.91
23&862:853 20.07 17.5 1077 | 16.41 157 3578
ey 19.88 1719 | 1079 | 16.35 8.32 34.35
2?285833 19.84 16.96 1249 | 16.79 13.08 31.72
2?'21:862:%3 19.97 16.69 1266 | 17.06 13.62 32.69
23;36?853 20.05 17.03 10.41 16.52 9.08 34.21
2318:853 20.09 17.65 10.09 | 16.44 7.21 36.53
23};3@833 20.1 17.53 1026 | 16.32 7.48 36.00
2‘2'01:33833 19.87 17.16 1088 | 16.02 8.88 33.38
2?'61362:833 20.01 17.33 1326 | 16.82 12.95 32.72
2?;86?353 19.72 16.21 10.77 | 16.26 11.97 29.39
23};862:333 20.07 17.26 10.3 16.24 8.88 35.3
23::36;?3(2)3 20.07 17.43 9.57 16.04 7.11 36.22
2(2);8;}2:853 19.99 17.38 9.83 15.79 7.18 35.77
2;386%353 19.87 17.46 11.14 15.59 8.94 3283
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21;862:853 19.76 17.28 12.06 16.33 12.79 30.49
21;:86‘?883 19.68 17.14 11.44 19.06 13.44 30.01
2;;862:853 19.81 17.31 9.61 15.76 9.09 33.5
28::862:8(2)3 19.51 17.55 7.78 14.81 6.92 31.11
2;;36?833 19.36 17.28 7.81 14.61 6.78 28.91
22;862:3;3 19.38 17.41 9.54 14.9 9.28 28.13
2?;36%333 19.87 18.33 13.38 16.44 14.53 34.85
2?:21:862:%3 20.4 19.09 14.91 17.12 17 46.45
28;362:853 20.48 19.29 12.28 16.6 10.83 53.51
232862:8[2)3 20.36 19.46 11.11 16.23 8.38 53.7
2861:862:853 20.32 19.33 11.28 16.22 8.62 50.16
1%862:8{2)3 20.25 19.16 11.83 16.33 10.75 40.95
1?;362:353 20.22 19.18 14.05 16.76 14.39 38.86
1?'211862:353 20.48 19.15 14.8 17.01 16.3 4266
1331802853 20.74 19.46 13.98 {747 11.73 49.41
13;1:862:333 20.64 19.69 12.99 16.97 9.18 49.49
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Specialist in : Environmental Impact Assessment, Environmental Monitaring & Management MSCB 154 Q/j A

: 1
F LEnvuoc et Rescarch © Test [abs Dt [id. =
Approved Environmental Labaratory From MoEF&CE Under E.PAct 1986, Scince 2001 & UPPCB, Lucknow, Since 1985

150 14001:2015 Cert No. 210503029101 M SC 45001:2018 Cert No. 210503039101 M 150 8001 2015 Cert No. 210503019101 IC-7518

HIG - 79, Sector - E, Aliganj, Lucknow - 226 024 Ph. : 0522-3584345, 8318644902 E-mail : etl 2Byahoo.com, ertireport22@gmail.com

TEST REPORT

Report No. ST/01 Date: 22.09.2023

SOURCE EMISSION MONITORING REPORT

1. | Name & Address of Industry M/s BIRLA CARBON INDIA PVT. LTD.

UNIT MURDHAWA (RENUCOOT)
INDUSTRIAL AREA, P.O. RENUKOOT,
DISTT. SONEBHADRA, (U.P.) - 231 217

2. Monitoring Done By Lab Representative

3. [ ULR Code TC751623000000860 -

4. | Sample Code ERTL/ST01/2023/09/13/299

5. Source of Monitoring Exhaust Emission

6. Date of Monitoring 13.09.2023 -

7. | Stack Attached to Dryer Line - 1 -

8. Material of Stack M.S ) N

23 Operating Load 105.0 Ton/day - -

10. | Type of Fuel Used Off Gases/CO -

11. | Quantity of Fuel Consumption 6600.0 Nm>/hr

12. | Diameter of Chimney 1.5 - 2.48 mtr. -

13. | Stack Height 45.50 mtr. -

[S.N.] Parameters Unit Method ' Values | Standard |

1. Ambient Temperature L v 1S11255 (P-1) 36.4_i NS

2. | Flue Gas Temperature oC 1S11255 (P-1) 262.0 NS

s Velocity of Flue Gas in on | m/sec IS11255 (P-1) 783 | NS

day

4. | Concentration of PM mg/Nm® | 1511255 (p-1) 13.8 | 1500

5. | Concentration of SO, mg/Nm® | IS 11255 (P-2) | 1224 | NS

6. | Concentration of NO, ppm IS 11255 (P-7) | 146.3 | NS |

7. | Concentration of CO mg/Nm?® | 1S13270:1992 7.4 NS

8. | Concentration of CO, % 1S13270:1992 89 | NS |

9. Concentration of 02 % 1S13270:1992 7.4 e NS

10. | *Concentration of ppm GC FID 38 | mns

Hydrocarbon g

Note- *Ns - Not Specified

\ *HC parameter is not in NABL scope.

Note :

results are related only to the test pe ‘vaph— Frmorsuuu:r of product i '
repoﬁ IS no € reproduce wholly or in part and can not be used as an evidence in the court of law and s ﬂt

media wildklt our special permission in writting. 3. Sample will be destroyed after fifteen days
is limited to the invoiced amount. 5. Report refers to the sample received by Envirochem Research & Test L

abs Pvt, Ltd. untess

Laborat

from the date of reparting. 4.

ypi

m d 25 1
tory In-tharge)

Fotal liabifity of our lab
mentioned otherwise.
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HIG - 79, Sector - E, Aliganj,

F LEnvimchcm Rescarch @

Approved Environmental Laboratory From MoEF&CC Under E.PAct
180 14001:2015 Cert No. 210503029101 M

est labs Dit. [td

Specialist in : Environmental Impact Assessment, Environmental Monitoring & Management

150 45001:2018 Cert No. 210503038101 W i50 9001:2015 Cert No

Lucknow - 226 024 Ph, : 0522-3584345, 8318644902 E-mail : etl 2@yahoo.com,

UPPCB, Lucknow, Since 1995

210503019101 1C-

1986, Scince 2001 &

ertireport22figmail.com

media withdt our special permission in writting, 3.
is limited to the invoiced amount. 5. Report refers to the sample received

TEST REPORT

Report No. ST/02
SOURCE
Name & Address of Industry

Date: 22.09.2023

EMISSION MONITORING REPORT

M/s BIRLA CARBON INDIA PVT. LTD.

UNIT MURDHAWA (RENUCOOT)
INDUSTRIAL AREA,P.O. RENUKOOT,
DISTT. SONEBHADRA, (U.P.) - 231 217

Monitoring Done By
ULR Code

Lab Representative -
TC751623000000861

Sample Code
Source of Monitoring
Date of Monitoring

5

ERTL/ST02/2023/09/1 3/300

Exhaust Emission

13.09.2023

| Diameter of Chimney
Stack Height |

Velocity of Flue Gas in on |
¥

da
Co

Concentration of NO,

I i Y
Concentration of Cco
Concentration of Cco,

W it i o2,

%

results are related only to the test perf; ;
S hprodune whaolly or in part and can no

he sample. Endorsement of product is neithe!
<Byvidence in the court of law and
Sample will be destroyed after fifteen days from the date
by Envirochem Research & Test Labs Pvt, Ltd

Stack Attached to Dryer"Line—-z__ﬁ—%m )

Material of Stack . }7@.5- -

Operating Load 114.0 Ton/day -

Type of Fuel Used | off Gases/CO -

Quantity of Fuel Consumption 5850.0 Nm3/hr -
1.66 - 2.69 mtr,

50.50 mtr,

_Values | Standard |
37.2

I1S11255 (P-1)
I1S11255 (p-1)

1S11255 (p-1)

1S13270:1992
1S13270:1992
1S13270:1992

fferred not implied. 2. This

eloanamw&mw&%&@jg

of reporting. 4. Total liabllity of our fab

uniess mentioned otherwise.
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il Evitochen Rescarc @ Fegt labs Dit. [¢d.

Specialist in : Environmental Impact Assessment, Environmental Monitoring & Management MSCB 154 {g@
=4
Approved Environmental Laboratory From MoEFSCC Under E.PAct 1986, Scince 2001 § UPPCB, Lucknow, Since 1995 w

150 14001:2015 Cert No. 210503029101 W 50 45001:2018 Cert No. 210503039101 M g 9001:2015 Cert No. 210503019101 1C-7516

HIG - 79, Sector - E, Aliganj, Lucknow - 226 024 ph. : 0522-3584345, 8318644902 E-mait : eti_2@yahoo.com, ertireport22@gmail.com

TEST REPORT

Report No. ST/03 Date: 22.09.2023

SOURCE EMISSION MONITORING REPORT o
1.~ | Name & Address of Industry M/s BIRLA CARBON INDIA PVT. LTD.
UNIT MURDHAWA (RENUCOOT)
INDUSTRIAL AREA, P.O. RENUKOOT,
| DISTT. SONEBHADRA, (U.P.) - 231 217
Monitoring Done By Lab Representative
ULR Code TC751623000000862
Sample Code WOW* ]
Source of Monitoring Boiler Emission T Ty
Date of Monitoring 13.09.2023 T
Stack Attached to Boiler Line - I
Material of Stack M.S e ———
9. Epacity of Boiler ﬂwgmﬁ _“_‘*_H_—: . 7__7 B ”7_%_
10. Operating Load 27.0 Ton/hr
-T_»m—__“_——mﬁ" I ——
12. | Quantity of Fuel Consumption [30.0KNM7RF
13. | Diameter of Chimney in mtr  [5.0 —L\'_'ﬂ_ R
14. | Stack Height in mtr 750 0
e e e e ] e
S. N.| Parameters Unit Method Values | Standard
1. Ambient Temperature oc 1S11255 (p-1) 41,3 j‘ NS
2, Flue Gas Temperature o IS11255(P-1) | 2154 ‘ NS
3. Velocity of Flue Gas in on m/sec IS11255 (P-1) - 7.45 I Ns
day SRR B
4. Concentration of PM mg/Nm?® | 1S11255 (P-1) 48.4 | 150.0
(at 129 CO,)
5 Concentration of SO, mg/Nm?® | 1S 11255 (P-2)
6. Concentration of NO, ppm IS 11255 (p-7)
7 Concentration of CO mg/Nm*® | 1S13270:1992
8 Concentration of CO, % 1S13270:1992
9. | Concentration of 02 [ % 1S13270:1992
10. | Concentration of GCFID | GCFID
Hydrocarbon

te- *NS - Not Specified
*HC parameter is not in NABL scope.

An e < ———{Laberater ~In-Charge) ——
Note : 1. Th € resuits are related only to the test performed on the sample. Endorsement of product is nelther inferred not implied. 2. _T_hns
report is not to be reproduce wholly or in part and can not be used as an evidence in the court of law and should not be ulsm: Ir _.1:--,.:_«::!ve:‘tusnng
media wilagt our special permission in writting. 3. Sample will be destroyed after fifteen days from the date of reporting. 4. Total liabi \ of our la
is limited to the invoiced amount. 5. Report refers to the sample received by Envirochem Research & Test Labs Pvt. Ltd. unless mentioned otherwise,
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* gl viochen Resenred 8t ks vt 1

Specialist in : Environmental Impact Assessment, Environmental Monitoring & Management
Approved Environmental Laboratory From MoEFSCC Under E.PAct 1986, Scince 2001 & UPPCB, Lucknow, Since 1995
150 14001:2015 Cert No. 210503023101 M 1SD 45001:2015 Cert No. 210503039101 M 1SD 9001:2015 Cert No. 210503013101 1C-7518

HIG - 79, Sector - E, Aliganj, Lucknow - 226 024 Ph. : 0522-3584345, 8318644902 E-mail : etl 2@yahoo.com, ertireport22@gmail.com

TEST REPORT

Report No. ST/04 Date: 22.09.2023
SOURCE EMISSION MONITORING REPORT

Name & Address of Industry M/s BIRLA CARBON INDIA PVT. LTD.
UNIT MURDHAWA (RENUCOOT)
INDUSTRIAL AREA, P.O. RENUKOOT,
DISTT. SONEBHADRA, (U.P.) - 231 217
Lab Representative
TC751623000000863
ERTL/STO4/2023/09/13/302iﬁ
Boiler Emission

13.09.2023 -

Boiler Line - 11~

Quantity of Fue| Consumption
Diameter of Chimny
Stack Height

{9 Twethod | ~vanes |
m Ambient Temperature

IS11255 (p-1) 41.4

| Flue Gas Temperature IS11255 (p-1) WB‘W_, B
Ve'OCity of Flue GaS in on m/sec 1811255 (p_l) | _“é_él. B ——

day J

4. | Concentration of PM mg/Nm? ‘ IS11255 (P-1) 193 |
(at 129 co,)

o Coneentaton oS0, | i[5 755 oy ow
| Concentration of CO mg/Nm? 1S13270:1992 i !J
Concentration of CO, ISBZ?WMTF—._?‘E ** ——

m Concentration of 0, % 1513270:1993 | : | ..
10. | *Concentration ppm GC FID = - N

w
Nat el

- *NS ~ Not Specified
.
Lyhda
= S LY

\  *HC parameter is not in NABL scope.
\ o) implied, 2. Thi
# ooy ; X - ~ el - ipferred_pot i ied, 2. IS
: i nl the test %&1 7 sampie. Endorsement of product js ither inferred at
Note : 1A1=hyﬁﬁt resuits are related only to the te ég{ By : : a E Boratory E;nﬂ ¢ ar %ﬁi}mg
report is not to be reproduce wholly or in part and can not be used as an evidence in the court of law and Sho : o b
media withdut our special permission in writting. 3. Sampie will be destroyed after fifteen days from the date of reporting. 4. Total liability o our' a

is limited to the invoiced amount. 5, Repert refers to the sampie received by Envirochem Research & Test Labs Pvt. Ltd. uniess mentioned otherwise,
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o icchn Resech 6L s Dt I

Specialist in : Environmental Impact Assessment, Environmental Monitoring & Management

Approved Environmental Laboratory From MoEFSCC Under E.PAct 1986, Scince 2001 & UPPCB, Lucknow, Since 1395

150 14001:2015 Cert No. 210503029101 W 150 45001:2018 Cert No. 210503039101 M 150 9001:2015 Cert No. 210503019101
| - mail.com
HIG - 79, Sector - E, Aliganj, Lucknow - 226 024 Ph. : 0522-3584345, 8318644902 E-mail : etl_2@yahoo.com, ertireport22@g

ACCREDITE
]
Cothaine

MSCH 154

TC-7516

TEST REPORT

Report No. ST/05

SOURCE EMISSION M

Date: 06.06.2023

ONITORING REPORT
M/s BIRLA CARBON INDIA PVT. LTD.

1. Name & Address of Industry
UNIT MURDHAWA (RENUCOOT)
INDUSTRIAL AREA, P.0. RENUKOOT,
DISTT. SONEBHADRA, (U.P.) - 231 217
2, Monitoring Done By Lab Representative
3. ULR Code TC75162300000242
4, Sample Code ERTL/ST05/2023/05/31/77
5. Source of Monitoring Exhaust Emission
6. | Date of Monitoring 30.05.2023 -
" 2 Stack Attached to PGF Line - I
8. Material of Stack M.S
9. Operating Load 104.0 MT/day
10. | Type of Fuel Used Off Gases/CO
11. | Quantity of Fuel Consumption 5005 NM*/hr
12. | Diameter of Chimney 0.9 mtr.
13. | Stack Height N B
S. N.| Parameters Unit Method Values | Standard
1 Ambient Temperature o IS11255 (P-1) 36.2 NS
2. Flue Gas Temperature € IS11255 (P-1) 188.0 NS
3. | Velocity of Flue Gas in on | m/sec 1S11255 (P-1) 9.8 NS
day
4. | Concentration of PM mg/Nm® | 1511255 (P-1) 326 | 150.0 |
(at 12% CO,)
5. | Concentration of SO, mg/Nm®> | IS 11255 (P-2) 205.6 NS |
6. Concentration of NO, ppm IS 11255 (P-7) 162.0 NS
7 Concentration of CO mg/Nm? 1S13270:1992 136.0 NS
8. Concentration of CO, % 1S13270:1992 4.2 NS
S Concentration of O, % 1S13270:1992 i5.1 NS
10. | Concentration ppm GC FID 2.86 NS |
of Hydrocarbon

*NS - Not Specified
ﬁh‘@ *HC Parameter is not in NABL Scope
alyst

M.K.

/- “‘v"] YL\
(Laborafory In-Charge)

Note : 1. The above results are related only to the test performed on the sample. Endorsement of product |shne;t€:*rcerO ;n;irr::;ci |:r1‘;;h§cdi; :m:::;
report is not to be reproduce wholly or in part and can not be used as an evidence in the court of law and sf cn;u r:n st M
media without our special permission in writting. 3. Sample will be destroyed aﬁer fifteen days from the dat:;S o) P\:{ep&é 3,;;9;5 m‘enm,,ed o
is limited %o the invoiced amount. 5. Report refers to the sample received by Envirochem Research & Test La . Ltd. 2
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Fl fvitochen QCSCHI‘CM ?CSt Labs Dit. Itd.

Specialist in : Environmental Impact Assessment, Environmental Mcnit:aring & Management

Approved Environmental Laboratary From MoEFECC Under E,PAct 1986, Scince 2001 & UPPCB, Lucknow, Since 1995
150 14001:2015 Cert No. 210503029101 M 1S0 45001:2018 Cert. No. 210503033101 B 1S0 9001:2015 Cart No. 210503019101 1C-7516

HIG - 79, Sector - E, Aliganj, Lucknow - 226 024 Ph, : 0522-3584345, 8318644902 E-mail : etl_2@yahoo.com, ertireportZ2@gmail.com

TEST REPORT
Report No, ST/05 Date: 22.09.2023

SOURCE EMISSION MONITORING REPORT o -
H. Name & Address of Industry M/s BIRLA CARBON INDIA PVT. LTD.
UNIT MURDHAWA (RENUCOOT)
INDUSTRIAL AREA, P.O. RENUKOOT,
| DISTT. SONEBHADRA, (U.P.) - 231 217
2. Monitoring Done By Lab Representative
3. | ULR Code TC751623000000864
4. | Sample Code ERTL/ST05/2023/09/13/303 '
5. | Source of Monitoring Exhaust Emission T
6. | Date of Monitoring ' 13.09.2023 g ——
7. | Stack Attached to PGF Line - II -
8. Material of Stack M.S -
9. Operating Load | 114.0 MT/day - ]
10. | Type of Fuel Used ’ Off Gases/CO - ’
11. | Quantity of Fuel Consumption 15030 NM%/hr -
12. | Diameter of Chimney 0.9 mtr. - -
13. | Stack Height = -
S. N.| Parameters | Unit Method = T‘\_l_alugsf_'_smdard
1. | Ambient Temperature IS11255 (p-1) | 333 NS
2. | Flue Gas Temperature 1S11255 (P-1) TLﬁI_'SfGE | NS
3. | Velocity of Flue Gas in on 1S11255 (P-1) '7.62 | NS
Day
4. Concentration of PM IS11255 (P-1) ﬁﬁ 150.0 |
(at 12% CO,) |
5. Concentration of SO, mg/Nm?3 IS 11255 (P-2) {1163 | NS
6. | Concentration of NO, 'ppm | 1S 11255 (P-7) MEiS“s.i”” NS |
7- | Concentration of CO mg/Nm®  |1S13270:1992 | 804 | NS
8. | Concentration of CO, % IS13270:1992 | 629 | N ]
9. Concentration of 0, % ij.s‘f NS
1 *Concentration | ppm GCFID ! 3.88 | NS |
of Hydrocarbon melm - | .

ote- *NS - Not Specified

*HC parameter is not in NABL scope. ,Z E » [

Note : 1. Thél bove results are related only to the test perfor . ® sample. Endorsement of product is neither inferred not implied. 2. This
report is Mr}ouy or in part and can not rBWidencc in the court of law ar(!l;abamtorysm»aehamzng
media witeyt our special permission in writting. 3. Sample will be destroyed after fifteen days from the date of reporting. 4. Total liability of our lab
is limited to the invoiced amount. 5. Report refers to the sample received by Envirochem Research & Test Labs Pvt, Ltd uniess mentioned otherwise.
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o iccicn Resech &t s Dt i

Approved Environmental Laboratary From MoEFSCC Under E.PAct 1986, Scince 2001 & UPPCB, Lucknow, Since 1385
1S0 14001:2015 Cert No. 210503029101 M 150 45001:2018 Cert No. 210503039101 M 150 9001:2015 Cert No. 210503013101
HIG - 79, Sector - E, Aliganj, Lucknow - 226 024 Ph. : 0522-3584345, 8318644902 E-mail : etl 2@yahoo.com, ertireport22@gmail.com

Speciglist in : Environmental Impact Assessment, Environmental Monitoring & Management

TEST REPORT

Report No. ST/09

Date: 06.06.2023

E EMISSION MONITORING REPORT

L F Name & Address of Industry M/s BIRLA CARBON INDIA PVT. LTD.
UNIT MURDHAWA (RENUCOOT)
INDUSTRIAL AREA, P.0. RENUKOOT,
DISTT. SONEBHADRA, (U.P.) - 231217

2, Monitoring Done By Lab Representative

3. ULR Code TC75162300000246

4, Sample Code ERTL/ST09/2023/05/31/81 ]

5. | Source of Monitoring Exhaust Emission ]

6. Date of Monitoring 30.05.2023

s Stack Attached to DG SET-I (2250 KVA)

8. | Capacity of DG set 2250 KVA R

9, Material of Stack M.S

10. | Operating Load 1000 KW

11. | Type of Fuel Used MSD

12. | Quantity of Fuel Consumption 300L -

13. | Diameter of Chimney 0.35 mtr.

14. | Stack Height 30.0 mtr.

S. N.| Parameters Unit Method Values | Standard

1. | Ambient Temperature °C 1511255 (P-1) 43.0 | NS ]

2 Flue Gas Temperature °C 1S11255 (P-1) 74.8 NS ]

3. | Velocity of Flue Gas in on | m/sec | 1511255 (P-1) 11.8 |NS ]

day
4. Concentration of PM mg/Nm? | 1511255 (P-1) 53.0 (At 15% 0,),75
(at 15% 0O,) mg/Nm?

5. | Concentration of SO, mg/Nm? | IS 11255 (P-2) 21.05 | NS

6. Concentration of NO, ppm IS 11255 (P-7) 222.0 710 ppm

7. Concentration of CO mg/Nm? | 1S13270:1992 130.0 (At 15% 0,),

150 mg/Nm’®

8. Concentration of CO, % 1S13270:1992 2.41 NS

9. Concentration of 0, % 1S13270:1992 17.6 NS

10. | Concentration of NMHC mg/Nm* | GC FID 13.5 100.0

*NS - Not Specified

kil M

ﬁﬁy‘:{ *NMHC Parameter is not in NABL Scope

(Labo atorqun-Charge)

1C-7516

M.K.

Note : 1. The above results are related only to the test performed on the sample. Endorsement of product is neither mferre:e;w; I:,ph:;,:& }I:\nz.
report is not to be reproduce wholly or in part and can nat be used as an evidence In the court of law and sh?uld not b: afr . i:“ b”vi/ty .
media without our special permission in writting. 3. Sample will be destroyed after fifteen days from the date of reporting. ; ota tia e
is limited to the invoiced amount. 5. Report refers to the sample received by Envirochem Research & Test Labs Pvt. Lid. unless mention .
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HIG - 79, Sector - E, Aliganj,

150 14001:2015 Cert No. 210503029101 M 1S0 45001:2018 Cert No. 210503039701 M 150 9001:2015 Cert No
Lucknow - 226 024 Ph. : 0522-3584345, 8318644902 E-mail : etl_2@yahoo.com,

Evtochen Rescarch 8 fest Iebs Dit 11

Specialist in : Environmental Impact Assessment, Environmental Monitoring & Management
Approved Environmental Laboratory From MoEFSCC Under E.PAct 1386, Scince 2001 & UPPCB, Lucknow, Since 1995

ACCRi oo
Sthaon iw‘
MBSCB 154 @
i !E 1

210503019101 TC-7516

ertireport22@gmail.com

TEST REPORT
Report No. ST/06

: N Name & Address of Industry

Monitoring Done By
ULR Code

Sample Code
Source of Monitoring
Date of Monitoring
Stack Attached to

INDUSTRIAL

TC75162300000

P
A

13.09.2023

| 8. | Capacity of DG sat 1250 KVA -
m Material of Stack M.S
: ——— —
m Operating Load 450.0 K.W
m Type of Fuel Used HSD -
| 12. [ Quantity of Fue] Consumption 100.0 Lit/hr -
Diameter of Chimney\lwqg_*‘ -
Stack Height 200mr.
m Parameters m Method Values Eﬁa;ae;rd
Ambient Temperature oC 1S11255 (p-1) 355  I'ns
2. | Flue Gas Temperature °C IS11255 (p-1) 88.3 #N‘s_“w .
3. | Velocity of Flue Gas in on m/sec IS11255 (p-7) 12,4 ’} NS
day |
4, Concentration of pM mg/Nm?® |1S11255 (P-1) 46.3 __! (At 15%
(at 15% 0,) [ 02),75 mg/Nm?3
5. Concentration of SO, m IS 11255 EF“-?«Z) 18.4 NS
Concentration of NO, ppm IS 11255 (P-7) | 2634 710 ppm
7. | Concentration of CO mg/Nm* | 1S13270:1995 108.0 | (At 15% 0s),
| 150 mg/Nm?3
m Concentration of Co, _ 1513270:1992 | 282 Ths ——
| 9| Concentration of o, % 1S13270:199> 16.6 | NS
m *Concentration of NMHC mg/Nm® | GC FID |__ W8 TERg
Note- *Ns _ ot specifieg S
*NMHC parameter js notin NABL scope,
- & .
A lySt Chgaﬁiv _vg‘m%‘"_‘ T 5 T
s - is nerther A CRARAL 2. Thie
Note : 1. Mbove results are refated only to the test perfcfnted on the saf;ph.. .Er;dt;;i\,z;:: :: :;rwd:i' ;23;\:;: |:|‘.3 P e
report is not to be reproduce whally or in part and can not be used as an evidence in the

media \x&hbut our special permission in writting. 3, Sample will
is limited to the invoiced amount. §. Report refers to the sampie

SOURCE EMISSION MONITORING REPORT

M/s BIRLA CARB
UNIT MURDHAWA

DISTT. SONEBHAD
Lab Representative

ERTL/ST06/202 3/09/1 3(_5 5___:_; »“"
Exhaust Emission

DG Set I1 (1250 Kva)
T RSSO RVA)

be destroyed after fifteen days from
received by Envirochem Research & Test Labs Pvt. Ltd. un

Date: 22.09.2023

ON INDIA PVT. LTD. T
(RENUCOOT) l
EA,  P.0. RENUKOOT,
RA, (U.P.) - 231 217

AR

0865 0

the date of reporting. 4, Total liability of our lab
ess mentioned otherwise,
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Specialist in : Environmental Impact Assessment, Environmental Manitoring & Management

)
Approved Environmental Laboratory From MoEFSCC Under E.PAct 1986, Scince 2001 & UPPCB, Lucknow, Since 1995 b‘%{
1C-7518

s B el s DL id

1S0 14001:2015 Cert No. 210503029101 B (50 45001:2018 Cert No. 210503033101 B 150 9007:2015 Cert No. 210503013101

HIG - 79, Sector - E, Aliganj, Lucknow - 226 024 Ph. ; 0522-3584345, 8318644902 E-mail : etl 2@yahco.com, ertireport22@gmail.com

TEST REPORT

Report No. AA/01 Date: 22.09.2023
AMBIENT AIR QUALITY MONITORING REPORT

1. | Name & Address of Industry T M/s BIRLA CARBON INDIA PVT. LTD. ]
UNIT MURDHAWA (RENUCOOT)
INDUSTRIAL AREA, P.O. RENUKOOT,
DISTT. SONEBHADRA, (U.P.) - 231 217
2. | ULR Code ~ | TC751623000000868
3. | Sample Code ERTL/AAD1/2023/09/12/120
4. | Date of Monitoring ~12.09.2023 to 16.09.2023
5. | Monitoring Done By . | Lab Representative -
6. Monitoring Time . 1 06:10 pm
S.N. | Parameters Standard* Name of Method of -
Locations Measurement
Industrial Near Admin
Area Building
1. | PMy 100 pg/m’ - 1S:5182 (Part-23):2006
; Reaffirmed 2017 -
PM.5 60 pg/m* 26.4 I1S:5182 (Part-24):2019
S0, 80 pg/m’ sy IS:5182 (Part-2):2006 |
’ Reaffirmed 2017 -
4. | NO, 80 pg/m’ - 1S:5182 (Part-6):2006
: Reaffirmed 2017
Ozone (03) 180 pg/m* 18.0 1S:5182 (Part-1V):1974
6. | Lead (Pb) 1.0 pg/m? APHA 23rd Ed 2017 AAS
N.D
Method -
7. | Carbon Monoxide 04 mg/m’* 5 %5 15:5182 (Part-10):1999
(CO) ’ Reaffirmed 2003 i
8. | Ammonia (NH3) 400 pg/m?> 6.21 1S:5182 (Part-25):2018
Benzene (CgHs) 05 pg/m> N.D 1S:5182 (Part-12):2004
10. | Benzo Pyrene (BaP) | 01 ng/m’ N.D GC/FID Detector
11. | Arsenic (As) 06 ng/m’ N.D APHA 23rd Ed 2017 AAS/VGA-
Hydride Method |
12. | Nickel (Ni) 20 ng/m”’ N.D APHA 23rd Ed 2017 AAS
Method .

National Ambient Air Quality Standard issued by Govt. of India under EPA (1986), notified
on Nov 18, 2009.

Note T@ results are related only to the test perforrdﬁ%ﬁdaﬂye. Endorsement of lﬂmﬂ({!abwwwﬁuewﬂ%}- This

report is notto be reproduce wholly or in part and can not be used as an evidence in the court of law and should not be used in any advertising
media withiyt our special permission in writting. 3. Sample will be destroyed after fifteen days from the date of reporting. 4 Total liability of our lab
is limited to the invoiced amount. 5. Repart refers to the sample received by Envirochem Research & Test Labs Pvi. Ltd, uniess m« ntioned otherwise.
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HIG - 79, Sector - E, Aliganj, Lucknow - 226 024 Ph. : 0522-3584345,
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Imvitochem Research & f’cst [abs Dit. [id

Specialist in : Environmental Impact Assessment, Environmental Manitoring & Management
d Environmental Laboratory From MoEF&CC Under E PAct 1986, Scince 2001 & UPPCB, Lucknaw, Since 1995
S0 14001:2015 Cert No. 210503029101 M 150 45001:2018 Cert No. 910503039101 M IS0 9001:2015 Cert No. 210503013101

TC-7516

8318644902 E-mail : eti_2@yahoo.com, ertireport22@gmail.com

TEST REPORT

Report No. AA/02

Date: 22.09.2023

AMBIENT AIR OUALITY MONITORING REPORT

3 Name & Address of Industry M/s BIRLA CARBON INDIA PVT. LTD.
UNIT MURDHAWA (RENUCOOT)
INDUSTRIAL AREA, P.O. RENUKOOT,
DISTT. SONEBHADRA, (U.P.) - 231 217
2. | ULR Code TC751623000000869
3. | Sample Code ERTL/AA02/2023/09/12/121
4. | Date of Monitoring 12.09,2023 to 16.09.2023 -
5 Monitoring Done By Lab Representative
6. | Monitoring Time 05:40 pm -
S.N. | Parameters Standard* Name of | Method of
Locations Measurement
Industrial Near Pump
Area House ]
1. | PMy 100 pg/m’ 71.3 15:5182 (Part-23):2006
Reaffirmed 2017 —
PM, s 60 pg/m’ 29.8 15:5182 (Part-24):2019
3. | SO, 80 pg/m’ 6.9 15:5182 (Part-2):2006
Reaffirmed 2017
4. | NO; 80 pg/m’ 23.6 1S:5182 (Part-6):2006
Reaffirmed 2017
Ozone (0s) 180 pg/m’ 24.0 1S:5182 (Part-1V): 1974
Lead (Pb) 1.0 pg/m’ N.D APHA 23rd Ed 2017 AAS Method
Carbon Monoxide 04 mg/m’ - 15:5182 (Part-10):1999
(CO) ' Reaffirmed 2003 7
Ammonia (NH3) 400 pg/m’ 5.29 IS:5182 (Part-25):2018
Benzene (CgHs) 05 pg/m’ N.D 15:5182 (Part-12):2004
10. | Benzo Pyrene (BaP) | 01 ng/m’ N.D GC/FID Detector
11. | Arsenic (As) 06 ng/m’ N.D APHA 23rd Ed 2017 AAS/VGA- |
Hydride Method
12. | Nickel (Ni) 20 ng/m’ N.D APHA 23rd Ed 2017 AAS Method

Note : 1. The a
report is not to be reproduce wholly or in part and can
media wipget our special permission in writting. 3. Sam
is limited to the invoiced amount. 5. Report refers to the

sample received by Envirachem Research & Test Labs Pvt. 1 id. u

stional Ambient Air Quality Standard issued by Govt. of India under EPA (1986), notified

results are related oniy to the test peﬁ;oq% %mpte Endcmum_nt of produdu—ﬁ»‘ﬁﬂﬂﬂﬂ In-Ghargehis

not be used as an evidence in the court of law and should not b
ple will be destroyed after fifteen days from the date of reporting. 4

o ysed in any advertising
Total liability of our lab
nless mentioned otherwise.
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Specialist in : Environmental Impact Assessment, Environmental Manitoring & Management
Approved Enviranmental Laboratory From MoEFSCC Under E.PAct 1986, Scince 2001 & UPPCB, Lucknow, Since 1985
IS0 14001:2015 Cert No. 210503029101 M 150 45001:2018 Cert No. 210503039101 10 8001:2015 Cert No. 210503013107

ittt Tt o Dt L.

TC-7516

HIG - 79, Sector - E, Aliganj, Lucknow - 226 024 Ph. : 0522-3584345, 8318644902 E-mail : etl 2@yahoo.com, ertireport22@gmail.com

TEST REPORT

Report No. AA/03 Date: 22.09.2023
AMBIENT AIR QUALITY MONITORING REPORT
1 Name & Address of Industry . | M/s BIRLA CARBON INDIA PVT. LTD.
UNIT MURDHAWA (RENUCOOT)
INDUSTRIAL AREA, P.O. RENUKOOT,
DISTT. SONEBHADRA, (U.P.) - 231217
2. | ULR Code | TC751623000000870
3. | Sample Code ERTL/AAQ3/2023/09/12/122 S
4. | Date of Monitoring 12.09.2023 to 16.09.2023 S
5. Monitoring Done By | Lab Representative S
6. Monitoring Time : 10:00 am o o
S.N. | Parameters Standard* Name of Methodra‘ﬂ -
Locations Measurement
Industrial Near Main
Area Gate NS
1. | PMy 100 pg/m’ 64.4 1S:5182 (Part-23):2006
Reaffirmed 2_0171 -
PM, s 60 pg/m’ 26.8 | 1S:5182 (Part-24):2019
S0, 80 pg/m’ 7.4 [S5:5182 (Part-2):2006
Reaffirmed 2017
4. | NO; 80 ug/m? 21.5 1S:5182 (Part-6):2006
Reaffirmeci}_@l? -
Ozone (03) 180 pg/m’ 26.0 1S:5182 (Part-1V):1974
6. | Lead (Pb) 1.0 pg/m’ N.D APHA 23rd Ed 2017 AAS
Method S
7. | Carbon Monoxide 04 mg/m’ 0.56 1S:5182 (Part-10):1999
(CO) 7 Reaffirmed 2003
8. | Ammonia (NH3) 400 pg/m? 9.9 1S:5182 (Part-25):2018
Benzene (CeHe) 05 pg/m’ N.D 15:5182 (Part-12):2004
10. | Benzo Pyrene (BaP) | 01 ng/m’ N.D GC/FID Detector )
11. | Arsenic (As) 06 ng/m°> | N.D APHA 23rd Ed 2017 AAS/VGA-
Hydride Method
12. | Nickel (Ni) 20 ng/m’ N.D APHA 23rd Ed 2017 AAS
Method -

*National Ambient Air Quality Standard issued by Govt. of India undér_-EEAmﬁ-Qrsiﬁ), notified

B Y 1 x

Note ¢ 1. The abovesGsults are related only to the test performed on the sample. Endorsement of product is neither inferred not implied. 2. This
report is not to be reproduce wholly or in part and can not he used as an evidence in the court of law and should not be used in any advertising
media witiyopt our special permission in writting. 3. Sample will be destroyed after fifteen days from the date of rep yrting. 4. Total liability of our lab
is limited to the invoiced amount. 5. Report refers to the sample received by Envirochem Research & Test Labs Pv! Ltd. unless mentioned otherwise.
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Specialist in : Environmental Impact Assessment, Environmental Manitoring & Management MSCB 154 {5@1

Approved Environmental Laboratory From MoEFSCC Under E.PAct 1986, Scince 2001 & UPPCB, Lucknow, Since 1995 77
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HIG - 79, Sector - E, Aliganj, Lucknow - 226 024 Ph.: 0522-3584345, 8318644902 E-mail : etl_2@yahoo.com, ertireport228gmail.com

TEST REPORT

Report No. AA/04 Date: 22.09.2023
AMBIENT AIR QUALITY MONITORING REPORT
1 Name & Address of Industry : | M/s BIRLA CARBON INDIA PVT. LTD.
UNIT MURDHAWA (RENUCOOT)
INDUSTRIAL AREA, P.O. RENUKOOT,
DISTT. SONEBHADRA, (U.P.) - 231217 |
2. | ULR Code ~ | TC751623000000871
3. | Sample Code ERTL/AA04/2023/09/12/123 ==
4. | Date of Monitoring 12.09.2023 to 16.09.2023 -
5. Monitoring Done By ) Lab Representative N
6. Monitoring Time .1 10:30 am S
S.N. | Parameters Standard* Name of Method of .
Locations Measurement
Industrial Near
Area T.G-4 e
1. | PMy 100 pg/m’ 63.9 1S:5182 (Part-23):2006
Reaffirmefciigp_‘lji ]
PM,.s 60 pg/m’ az.d 1S:5182 (Part-24):2019
S0, 80 pg/m’ 7.2 15:5182 (Part-2):2006
ReaffirmgciZ_Oi?_ﬁ__.___‘____
4. | NO, 80 pg/m’ 227 15:5182 (Part-6):2006
Reaffirmed 2017
Ozone (03) 180 pg/m’ 16.0 1S:5182 (Part-1v):1974
6. | Lead (Pb) 1.0 pg/m? N.D APHA 23rd Ed 2017 AAS
Method
7. | Carbon Monoxide 04 mg/m’ 0.48 1S:5182 (Part-10):1999
(CO) Reaffirmed 2003
Ammonia (NH3) 400 pg/m’ 8.5 1S:5182 (Part-25):2018
Benzene (CgHse) 05 pg/m’ N.D 1S:5182 @E’E»ﬁ)’?z_ﬁaé——
10. | Benzo Pyrene (BaP) | 01 ng/m? N.D G—C_/FID Detector - g
11. | Arsenic (As) 06 ng/m> N.D APHA 23rd Ed 2017 AAS/VGA-
Hydride M_e_ghod o
12. | Nickel (Ni) 20 ng/m’ N.D APHA 23rd Ed 2017 AAS
Meth_o__d__ - .

*Natiopal Ambient Air Quality Standard issued by Govt. of India under EPA (1986), notified
on Nox\18, 2009.

y o ———

"

Note : 1.%%!%&':@ s are related only to the test pergh ﬁqia&Ympie Endorsement of pmdu&l@aW@WRxﬁmeﬁhis

report is not to be reproduce wholly or in part and can not be used as an evidence in the court of law and should not be used in any advertising
media wit{yogt our special permission in writting. 3. Sample will be destroyed after fifteen days from the date of reporting. 4. Total liability of our lab
is limited to the invoiced amount. 5. Report refers to the sample received by Envirochem Research & Test Labs Pvit. Ltd unless mentioned otherwise.
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Photographs of Stacks of M/s Birla Carbon India Pvt. Ltd., Murdhawa Industrial
Area, Renukoot, Sonbhadra during inspection.
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